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desirable regulatory interventions for enabling the setting up of this new industry in
India was released on 15.01.2019 at the Global Aviation Summit held in Mumbai.

Airport Entry Pass

1096. SHRI SANJAY RAUT: Will the Minister of CIVIL AVIATION be pleased to
state:

(a) how many fresh/renewal Airport Entry Pass (AEP) applications were received
by Bureau of Civil Aviation Security (BCAS) from Members of Parliament for their PA/
PS;

(b) how many fresh/renewal AEPs were issued and how many are pending till
31st January, 2019;

(c) what is the reason for keeping it pending; and

(d) when BCAS proposes to clear pending applications and steps taken for the
timely issue of passes?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION
(SHRI JAYANT SINHA): (a) to (d) Bureau of Civil Aviation Security(BCAS) has reported
that 196 applications were received by its Regional Offices for issue of fresh/renewal
of Airport Entry Permit (AEP) for Personal Assistants/Private Secretaries of Members
of Parliament. Out of 196 applications, AEPs were issued in 179 cases and only 17 No.
of applications were pending as on 31st January, 2019 on account of being incomplete.
However, subsequently, all the remaining AEPs have also been issued except in one
case which has been received without the recommendation of the Hon'ble Member of
Parliament concerned.

Expansion of airports in Madhya Pradesh

†1097. DR. SATYANARAYAN JATIYA: Will the Minister of CIVIL AVIATION be
pleased to state the current capacity and status of further expansion of airports in
Madhya Pradesh and availability of air services at each of these airports along with
details of future work plan for expansion thereof?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION
(SHRI JAYANT SINHA): Airports Authority of India (AAI) owns and manages 08
airports including 01 Civil Enclave (CE) in Madhya Pradesh. Out of which 05 are

†Original notice of the question was received in Hindi.


